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FORM G () Ynion Bank
Invitation for Expression of Interest for Prafful Overseas Private Limited R egioas Offee. 1o\ Rom, Agta
" . . u I ce: y y
Operating In the Segment of "Textile Manufacturing and Trading" (Yarn) Corrigendum
At Surat and New Delhi With reference to E-Auction Sale
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India go_lt_lceR Pugllsﬂ?d OR 2;-05-2“0285 ;n
: ; .T. Road, Aligarh Branch Sale
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) Notice of Borrower: Shri Jaswant
Singh S/o Shri Ramjeet Singh has
" RELEVANT PARTICULARS been recalled dus to Soms
1. [Name ofthe corporate debtor along with PRAFFUL OVERSEAS PRIVATE LIMITED :’;g;f;;duﬁ;'heagggj""s Rest wil
PAN & CIN/LLP No. CIN:U74899DL1990PTC041369 Authorised Officer
PAN: AAACR0582P
2. | Address of the registered office gﬁl%i\l'v?(ﬁli\lcg/\?é%lm-ljo?h'?’INdAYA%|1(0A(1)-(')-\;3ACHANDN| FORM N & Regulation 33(2)]
i ,Delhi, India, OFFICE OF THE RECOVERY OFFICER - Il
Address at which the books of account are to be DEBTS REGFEXEENYJ«E!?"% AL JAIPUR
maintained :1 01 _1 02’ SAGAR SHOPP'NG CENTRE, Lal Kothis Shopping Center, Tonk Road, Jaipur-302015
SAHAR DARWAJARING ROAD, SURAT, OTCE N DL T T A DL RECOVER
3. [URLofwebsite www.prafful.com PUNJAB NATIONAi: B”ANK
4. | Details of place where majority of fixed Panoli, Ankleshwar VoS MYS SARBA INTERNATIONAL
To, (CD 1) MiS Arba | ional Through It
assetsare located Porop(fietor %As Ruhi ;(hean,n IE(%‘ ?"I:)?rl‘\lao 13;?(%%] Ng
5. | Installed capacity of main products/ Approximately 40 to 45 metric tonnes per day, assuming E{a*;fgngﬁ 3%02'8% P‘ggaz)Kthdgh ﬁ[ﬂlgﬁ:gwg' o
services all production lines are operational. o nmed Shahid R/027/9, Upper Ground Floor,
6. |Quantity and value of main products/ 6,22,269.469 Kgs (Job Work) B e e e Baims, S S
i i i L R/O Indra Colony, Dudu, District Jai
services soldin ast financial year 303008, (CD 4) s, Shahid khan Parir, So Late
7. Numberofemp|oyees/ workmen 248 Shri Majid Khan Parihar R/O 27/9, Upper Ground
— - - - - Floor, Old Rajendra Nagar, Near Salwan School,
8. |Further detailsincluding last available Details can be sought by sending Central, Delhi-110060 AND-27/9 Third Floor Old
fi?tancial stattlalnlentfs (wijtf: schedules) email at cirp.prafful@gmail.com ggiﬁpﬁgﬁgg %\%h&eﬁ{ h}\%ai?%nezﬁ:ﬁg lz%zuggglg
oftwoyears Isisofcredorsare B L ol
: aka, Shastri Nagar, Jaipur "
9. |Eligibility for resolution applicants Details can be sought by sending e e e oeaed bt e
under section 25(2)(h) of the Code is email at cirp.prafful@gmail.com ;ﬁfasl}ﬂiﬂ.g‘l A?';Lig_e;bgﬁ‘%zlsmfg%%g Eﬁn\{ NET PROFIT
available at URL: of Rs.57984471- (Fifty Seven Lakh Ninety Five AUDITED FINANCIAL RESULTS FOR THE
. — Thousand Four Hundred Forty S d v
10.| Lastdate for receipt of expression of interest | 11-06-2025 oo Daraon a5 per Secovery Cortfeate s due QUARTER & FINANCIAL YEAR ENDED 31 MARCH, 2025.
11. | Date of issue of provisional list of 21-06-2025 e o i el e v o the EBIDTA
prospective resolult|or1 apphcalnts. roiice, ;ggggw\ﬁplc‘l;] eth;;g%srzyry shal be made n . CONSOLIDATED (In Lakhs)
12. | Last date for submission of objections 26-06-2025 Eﬁlrgsstggge Eﬁ;:rmgl {{nosl}ﬂgmz r/é\g; Jrggfegqg Quarter Ended Year Ended
to provisional list declare onan affidavit the particulars of yours assets (Un-Audited) (Audited)
13.| Date ofissue offinal list of prospective 06-07-2025 Prsby orderad 1 appeat baore e undersiged :: Particular 317 Morch, | 317 March, | 31 Dec, | 317 March,| 317 March,
resolution app”cants on 24.07.2025 at 10:30 a.m. for further
- _ - proceedings. 4. In addition to the sum aforesaid, you Total income from
14. | Date of issue of information memorandum, 11-07-2025 will also be liable to pay: A.) Such interests as is 1. operations 73,375.50 | 68,075.92|76,139.74 | 306,952.49 | 270,047.09
evaluation matrix and request for resolution p?tyabltﬁfor tht? P (:hcommi?'cmtg 'Tmedlatt'ely
after this notice of the certificate /execution Net Profits/(Loss)for th
planstoprospective resoluton applicants pocesdngs B) Al s g oprses 2. |period before Tax ' | 240821] 148675 2550.03) a798.62 5867t
15. | Last date for submission of resolution plans 10-08-2025 Wrgggggtnsngi??r:;?;rre%%%ﬁ%etie:%dou?ltlddﬁteher 3. :;':I}'inﬂ"gffi‘f;/."{.gis’ forthe | 4763.37| 1,112.52| 1,914.86| 7,204.91| 4,393.08
16. | Process email id to submit Expression of Interest | cirp.prafful@gmail.com pendency of OA o Fecovery, f any, made by way o
- ; - - i o ' 4. |Earnings Per Share 0.95 0.84 1.08 3.98 3.25
17.| Details of the corporate debtor's registration _ :G?\?gﬁ(:%goggzrrgsggmgﬁéthesealonheTribuna\,omhis
status as MSME. Medium “Glbject adjusment of any payment made wich is|  Notes: The above is an extract of the detailed format of Audited Financial Results for the Q48FY25
Amrish Navinchandra Gandhi || ¢S5 ™" Deis ecovers e 9Meeetl | filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Interim Resolution Professional Requirements) Regulations, 2015. The full format of the Standalone and Consolidated Financial
For PRAFFUL OVERSEAS PRIVATE LIMITED Results are available on the website of stock exchanges i.e NSE & BSE at www.nseindia.com,
IBBI Regn. No.: IBBI/IPA-002/IP-N00670/2018-2019/12036 Navigate markets www. bseindia.com and the Company's website at www.hitechpipes.in. Figures for the Previous
Regd. Address: 504, Shivalik Abaise, Opp. Shell Petrol with focussed insight. Year/Period has been regrouped and reclassified to confirm to the classification of the current Year/
Pump, Near Anand Nagar Bus Stand, Satellite, ) Period, where necessary.
Ahmedabad, Gujarat-380015. e i ' For and on behalf of the Board
Date: 27-05-2025 AFA Validity upto: 31-12-2025 ovondeymilyinelComeezsls Date: 26.05.2025 Ajay Kumar Bansal
Place: Ahmedabad. Email Id: cirp.prafful@gmail.com ) Place: New Delhi 2 Chairman and Managing Director
sce: Rew Delh Hi-TECH PIPES LIMITED one
Bsbfg l;ry omail gﬁlaesr“ésb;?:ﬁi:ﬁ Regd Office: 505, Pearls Omaxe Tower Netaji Subash Place, Pitampura, New Delhi-110034
CIN : L27202DL1985PLC019750 Contact: 011-48440050, www.hitechpipes.in, info@hitechpipes.in
M 0 N T E CA R LO @ BUSine§5 Standard ERW STEEL PIPES & TUBES | HOLLOW SECTIONS | GALVANIZED PIPES | GP PIPES | GPGC SHEETS
ot e e fe Insight Out CR COILS & STRIPS | COLOR COATED COILS | CRASH BARRIERS
s the way you make me fee

Monte Carlo Fashions Limited
(CIN: L51494PB2008PLC032059)
Registered/Corporate Office: B-XXIX-106, G.T. Road, Sherpur, Ludhiana-141003, Punjab
Tel.: 91-161-5048610-40, Fax: 91-161-5048650,

L]
Email: info@montecarlo.in, Website: http://www.montecarlocorporate.com VAN NI [1-3\ [--1{Vi8 PUBLIC NOTICE FOR E-AUCTION SALE OF
ALLAHABAD 55, The Ma", Meerut IMMOVABLE PROPERTIES
FY25 FY25 FY25 E-Auction Sale Notice for Sale ofImmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read with provision
to Rule 8(6) of the Security Interest (Enforcement) Rules 2002.
Revenue PBT EPS grew to Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor(s) that the below described immovable property mortgaged/charged to the Indian Bank (e-
growth growth Eé 39_1 5 Allahabad Bank, Secured Creditor), the possession (Constructive/Physical/Symbolic Mention against each accounts) of which has been taken by the Authorised Officer of Indian Bank
o o i (e- Allahabad Bank, Secured Creditor) will be sold on "As is where is", "As is what is", and "Whatever there is" basis on below mention dates, for recovery of under mentioned dues & Future
3-6 /0 41 /O agalnst interest, charges and costs etc as detailed below. The reserve price and EMD amount for each property has been furnished below.
against FY24 against FY24 3 28.91 FY24 Details of encumbrances over the properties as known to the Bank- Equitable mortgage of Indian Bank/ Allahabad Bank now Indian Bank
. Name of the Branch Details of the property Outstanding dues as per | Date & Time of E-Auction | A) Reserve Price (in Lac) Contact
' 13(2) notice for which i ission| B) EMD (in lac]
EXTRACT OF CONSOLIDATED UNAUDITED/AUDITED FINANCIA fo| Name &A(Iicgzzfa?‘:;l:se Borrower Type of Possession (2) notice for which [Last date & time of Submission c; o m(ultipli)er Details
QUARTER AND THE YEAR ENDED MARCH 31, 1. Branch: Pinna Khasra no. 694 to 699, House no. 860/21| Rs. 10,31,633.00 11.06.2025 A)Rs. 998,000~ |  Shri
(% in lakhs) 1. Ankit Malik s/o Yogendra Singh (Borrower/ \ggi%‘:z& ZOSt Khapjap6|.42|',7l-éousetMuBzaffa;na_gar as OUtr??-gﬁzmg from 11 A.M to 4:00 PM | gy Rs: 1‘00’000/_ PVip(;n
- Mortgagor), House no. 860/21, Vilage & |- admeasuring 62.70 sqmts. Boundaries: with further with unlimited extension. s andey
fl:; Particulars Quzrt:r Quzrtzr Quzrt:r e\r::aerd e:ZZrd Post Khanjapur House, Muzaffarnagar |North: Road 16' wide, East: Road 20" wide, interest 11.06.2025 61 330 PM C) Rs. 10,000/~ | Contact No.
. ende ende ende -251312. 2. Yogendra Singh s/o Kale Singh | West: Plot of Suman, South: House of Deepak. s s 82798 57042
31.03.2025 | 31.12.2024 | 31.03.2024 | 31.03.2025 | 31.03.2024 (Guarantor), House no. 860/21, Village & Symbolic Possession Property ID:
(Unaudited) | (Unaudited) | (Unaudited) | (Audited) (Audited) Post Khanjapur House, Muzaffarnagar-251312. U IDIBPO74ANKITO1
Refer Note-2 Refer Note-2
1 Revenue from operations 20,593 54,878 20,652 110,041 106,191 Property E
2 | Profit/(Loss) for the period (933) 13,007 (2,432) 11,391 8,067 QR Code
(before tax) Scan:- b
3 | Profit/(Loss) for the period (1,034) 9,674 (1,776) 8,117 5,994
(after tax) 2. Branch: Delhi Chungi Meerut Residential Property situated at Mohalla Rajeev| ps 13 11,086.000 11.06.2025 A) Rs. 20,20,000/- Shri Anand
4 | Total comprehensive income/ (1,081) 9,674 (1,783) 8,070 5,988 Borrower: 1. Anil Kumar s/o Subhash Chand | Nagar, West Ward no. 05, Garhmukteshwar,| ¢ o 29.11.2022 | from 11 A.M to 4:00 PM B) Rs. 2,14,000/- Jha
(Loss) for the period Mohalla Rajeev Nagar, West Ward no. 05, |Dist. Meerut; admeasuring 81.83 sqmts.| 5nq interestand | with unlimited extension. C)R 16 0'00/ Contact No.
Paid-up equity share capital 2,073 2,073 2,073 2,073 2,073 Garhmukteshwar. 2. Subhash Chand sio Ram | Boundaries: North: Plot of Seema, Bast: Rasta| -~ gther charges e R IRRARE | et
5 | Paid-up equity s P g g g g g Sinah. Mohalla Raeer Nagar West Ward no. | 10. Wide. West: House of Rohtash, South: Plot 11.06.2025 ill 3:30 PM
gase value of % 10 each) O\I’an%érhr?quit:sh\?vj::}v agar, Yvest Yvard no. | of Mange Ram. Symbolic Possession Property ID:
6 ther equity 77,407 ’ ) IDIBM685ANILKUO1
7 | Earnings per share (face value =
;Jf ?”:O eacr:) (not annualised Property m 'E E]
or : e qua grs) A QR Code
Basic and Diluted (in ?) (4.99) 46.66 (8.57) 39.15 28.91 Scan: H -
Notes: cansy E__ E K
1. The above consolidated financial results for the quarter and year ended March 31, 2025 have been — —
reviewed by the Audit Committee and taken on record by Board of Directors in their respective meeting 3| Branch: Pilkhuwa I\Rniilgﬁ:tl?(lrizﬁgr?eag'& gig (Poillclj(hu:g (”g‘i’;z’ Rs. 5,63,571.22 11.06.2025 A) Rs. 23,32,000/- CJytt)tl tG;\T
held on 26 May 2025. These financial results have been subjected to limited review by the statutory Borrower/Mortgagor: Mohd Aslam s/o Mohd g 1angan,  Fo. ' * | ason 14.03.2019 | from 11 AM1o 4:00 PM | gy Rg 234 000/ | 5o act NO-
) Yameen, House no.589 (old), 40 (new) Hapur-245304; admeasuring 50.18 sgmts. with further with unlimited extension. 7011587149
auditors of the Company. o In - g ") | Boundaries: North: House of Javed Ali, Hasan interest . C) Rs. 10,000/-
2. The figures of last quarter of the current year and previous year are balancing figures between audited Mohalla Krishanganj, Post Pilkhuwa, Distt. | & Salim, East: Road 6-47/610" wide, West: 11.06.2025 till 3:30 PM
figures in respect of full financial year and the published year to date unaudited figures upto the third Hapur-245304. Guarantor: Aamir Saifi s/o | House of Abdul Salam, South: House of Property ID:
quarter of the current year and previous year which were subjected to limited review. Mohd Aslam, House 10.589 (old), 40 (new), | !brahim Vakeel. Symbolic Possession IDIBP645ASLAM1
3. Additional information on Standalone financial results are as follows: (% in lakhs) Mohalla Krishanganj, Post Pilkhuwa, Distt. Hapur-245304.
Sr. | Particulars Quarter Quarter Quarter Year Year
No. ended ended ended ended ended Property
31.03.2025 | 31.12.2024 | 31.03.2024 | 31.03.2025 | 31.03.2024 QR Code
(Unaudited) | (Unaudited) | (Unaudited) | (Audited) (Audited) seany .
Refer Note-2 Refer Note-2 ’ OER
1 Revenue from operations 20,593 54,878 20,652 110,041 106,191 - : : -
. . . . . 4 : i Residential Flat No- C-80/08 on First Floor . Shri
3| Profit/(Loss) for the period 940) 12,867 2,428) 11,241 8174 Branch: Shastri Nagar, Meerut : - o=y ReXb/a22.00 11.06.2025 A)Rs. 894,000/- | 2T
Borrower/Mortgagor: 1. Neha Sharma wio | (without roof rights) in F-32 Tower,| a5 on 24.03.2023 | from 11 AMto 4:00 PM (g) Rs. 90,000/- Ele)
(before tax) Manoj Sharma, House no.36, Garh Road, |Measuring 32.95 sq mirs situated at Jagriti|  with further with unlimited extension. C)Rs 10'000/_ Kumar
3 | Profit/(Loss) for the period (1,028) 9,534 (1,896) 7,980 6,101 Ambedkar Nagar, Meerut. Also At; House no. Vihar Extension, Scheme No-11, Tehsil & interest 11.06.2025 till 3.30 PM e Contact No.
(after tax) C-80/8, 1st Floor, F-32, Scheme no.11, Jagiti Distt. Meerut, Boundaries: North: Open to 2 Tt D' 9519003200
7| Total comprenensive income/ (1,075) 9,534 (1,903) 7,933 6,005 Viligr B, WEm 2 SEe S e |0 e R o Enomid [Ftve, B2 Do
(Loss) for the period iy - e of said Flat, then staircase, West: Open to IDIBS234NNEHA01
P Subhash Chand Sharma, House no.36, Garh | g\ and Rasta on Ground Floor, South: Flat
4. The above is an extract of the detailed format of quarterly financial results filed with the stock exchanges Road, Ambedkar Nagar, Meerut. Also At;|No-7. Symbolic Possession
under regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015 for the House no. C-80/8, 1st Floor, F-32, Scheme
quarter and the year ended March 31, 2025. The full format of the unaudited quarterly financial results are no.11, Jagriti Vihar Extn., Meerut. 3. Guarantor: Anuj s/o Santosh, House no. 79, Ambedkar Nagar, Meerut.
available on the Stock Exchange websites (www.nseindia.com & www.bseindia.com), on company's
website (www.montecarlocorporate.com) and can also be accessed by scanning a Quick Response Property E m
Code given below: . H
¢ For and on behalf of Board of Directors QR Code
Sd/- Scan:-
Jawahar Lal Oswal : : — — __ i i
Place : Ludhiana Chairman and Managing Director For downloading further details and Terms & Conditions, please visit: (i) www.indianbank.in (ii) https://www.ebkray.in
Date : 26 May 2025 (DlN: 00463866) ‘ . N ‘ IMPORT.ANT NOTE FOR‘THE PRQSPECTIVE BIDDERS N ‘ . ‘ ‘
Bidders are advised to visit the website (https://www.ebkray.in) of our e auction service provider PSB alliance Pvt. Ltd., to participate in online bid. For Technical
Brands Assistance Please call HELPDESK No. 8291220220 and other help line numbers available in service providers help desk. For Registration status with PSB alliance
g
d§ b MONTE CARLO 2o\ Pvt. Ltd., please contact https://www.ebkray.in and for EMD status please support.ebkray@psballiance.com. For property details and photograph of the property and
;_jjfxﬁ[a e auction terms and conditions please visit: https://www.ebkray.in and for clarifications related to this portal, please contact help line number 8291220220. Bidders are
q‘:‘f Yo & advised to use Property ID Number mentioned above while searching for the property in the website with www.indianbank.in & https://www.ebkray.in .
e CLOAK & DECKER Date: 26.05.2025 Place: Meerut Authorised Officer, Indian Bank (E-Allahabad Bank)
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Business Standard  anmepasap | TUESDAY, 27 MAY 2025

et )
N A\ Indian Overseas Bank Indian Overseas Bank,
/ v ;rm:ﬂwll? 1w {nﬂ:‘ Regional Office-Ahmedabad
ood people to grow wit!

IOB INVITES OFFER FOR COMMERCIAL PREMISES (1500 sq. ft.
to 1800 sq. ft.) ON LONG TERM LEASE BASIS FOR OPENING OF
ITS NEW BANK BRANCHES AT: (1) ODHAV-AHMEDABAD (2)
RANDESAN-GHANDHINAGAR

Interested landlord may apply with full details in two bid system to the CRM,
Indian Overseas Bank, Regional Office-Ahmedabad, Sharad Shopping
Center, Chinubhai Tower, Ashram Road, Ahmedabad-9 within 21 days from the
date of publication, up to 17.06.2025. The Bank reserves right to accept or
reject any offer without assigning any reason whatsoever. “No Brokerage will
be paid by Bank”. For further details please visit our website: www.iob.in/
Tenderlist.aspx

Date : 27/05/2025

Chief Regional Manager

BANCO PRODUCTS (INDIA) LIMITED
Regd. Office : Bil, Near Bhaili Railway Station, Padra Road,
Dist. Baroda - 391 410 Phone No. (0265) 2318226
E-Mail: investor@bancoindia.com ¢ Website: www.bancoindia.com
CIN : L51100GJ1961PLC001039

NOTICE
(For Transfer of Equity Shares of the Company to Investor Education &
Protection Fund (IEPF)
This notice is published pursuant to the provisions of Investor Education and
Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rules, 2016 (‘the
Rules”) as amended from time to time. The said Rules inter alia provide for the transfer
of all such share in respect of which dividend has not been paid or claimed by the
shareholders for seven consecutive years or more, to the Demat Account of the
Investor Education & Protection Fund (IEPF) (“IEPF Demat Account”).
As per various requirements set out in the Rules, the company has communicated to
the concerned share holders individually, whose shares are liable to be transferred to
the IEPF Demat Account under the said Rules, for taking appropriate action(s).
The Company has uploaded details of such Shareholders viz. Names and Folio
Number/DP D Client ID at the following web-link
http://www.bancoindia.com/investor-relations/.
Shareholders are requested to verify the details and claim such unclaimed
dividend expeditiously.
The concerned shareholders, holding shares in physical form and whose shares are
liable to be transferred to IEPF-Demat Account, may note that the Company would be
issuing duplicate share certificate(s) in lieu of original share certificate(s) held by them
for the purpose of transfer of shares to IEPF Demat Account as per the said Rules and
upon such issue, the Original Share Certificate(s), registered in their name shall stand
automatically cancelled and be deemed non-negotiable. The shareholders may further
note that the details uploaded by the Company on its website should be regarded and
shall be deemed adequate notice in respect of issue of the duplicate share
certificate(s) by the Company for the purpose of transfer of shares to IEPF Demat
Account pursuant to said Rules.
In case the Company does not receive any communication from the concemed
shareholders by 25th August, 2025 or such other dates as may be extended, the Company
shall transfer their shares to IEPF Demat Account by the due date as per the procedure
stipulated in the said Rules, without any further act or liability on the part of the Company.
Shareholders may note that both the unclaimed dividend and their shares transferred
to IEPF including all benefits accruing on such shares, if any can be claimed back by
the concerned shareholders from IEPF Authority by making an application in e-form as
prescribed IEPF-5 in the Rules.
In case the shareholders have any queries on the subject matter and the Rules, they
may contact to the Company (E-mail: investor@bancoindia.com )or to the Company’s
Registrar and Share Transfer Agents, M/s MUFG Intime India Pvt. Ltd. (formerly
known as Link Intime Pvt. Ltd.), Unit-Banco Products (India) Limited, “Geetakunj" 1,
Bhakti Nagar Society, Behind ABS Tower. Old Padra Road, Vadodara - 390 015. Tel.
No.: (0265) 3566768, E-Mail: vadodara @in.mpms.mufg.com
Place : Bil For Banco Products (India) Limited
Date : 26.05.2025 Company Secretary
This Notice is also available at investor section of the Company’s website
www.bancoindia.com and Corporate Announcement Section of Stock Exchanges
website www.bseindia.com and www.nseindia.com

FORM G
Invitation for Expression of Interest for Prafful Overseas Private Limited
Operating In the Segment of "Textile Manufacturing and Trading" (Yarn)
At Surat and New Delhi

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

POSSESSION
NOTICE

HDFC Bank Ltd.

Branch Address: 201 - 204, Riddhi Shoppers,
Opp. Imperial Square, Adajan - Hazira Road, Surat - 395009.

I HDFC BANK

Whereas the Authorised Officer/s of HDFC Bank Limited (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of a Scheme of
Amalgamation approved by Hon'ble NCLT-Mumbai vide order dated 17th March 2023), (HDFC) under Securitization And Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred under Section13 (12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued Demand Notices under Section 13 (2) of the said Act, calling upon the following borrower(s) / Legal Heir(s) and Legal Representative(s) to
pay the amounts mentioned against their respective names together with interest thereon at the applicable rates as mentioned in the said notices, within 60
days from the date of the said Notice/s, incidental expenses, costs, charges etctill the date of payment and/or realization.

ﬁ'; RELEVANT PARTICULARS
1. | Name of the corporate debtor along with PRAFFUL OVERSEAS PRIVATE LIMITED
PAN & CIN/LLP No. CIN:U74899DL1990PTC041369

PAN: AAACR0582P

2. |Address of the registered office Regd. Office: 349 1% FLOOR, NAYAKATRACHANDNI
CHOWK, NEW DELHI, Delhi, India, 110006

Address at which the books of account are to be
maintained:101-102, SAGAR SHOPPING CENTRE,
SAHAR DARWAJARING ROAD, SURAT,

Gujarat, India, 395003

3. |URLofwebsite www.prafful.com

4. |Details of place where majority of fixed Panoli, Ankleshwar

assets are located

5. |Installed capacity of main products/
services

Approximately 40 to 45 metric tonnes per day, assuming
all production lines are operational.

6. [Quantity and value of main products/
services sold in last financial year

6,22,269.469 Kgs (Job Work)

7. | Number of employees/ workmen 248

8. | Furtherdetailsincluding last available
financial statements (with schedules)
of two years, lists of creditors are
available at URL:

Details can be sought by sending
email at cirp.prafful@gmail.com

9. [Eligibility for resolution applicants
under section 25(2)(h) ofthe Code is
available at URL:

Details can be sought by sending
email at cirp.prafful@gmail.com

Sr. | Name Of Borrower (S) / Outstanding | Date Of Pozasfsgign Description Of Inmovable
No.| Legal Heir(S) And Legal Dues (Rs.) |Demand Physical Property (ies) /
Representative(S) Notice | symbolic Secured Asset (S)

(a) (b) (c) (d) (e) ()

1 |MR. DIVYESH B. PATEL Rs.8,37,687/-and | 17 July, 25May, |ROW HOUSE - 38, SAI VATIKA
(BORROWER) Rs.1,71,951/- 2024 2025 RESIDENCY, R. S. NO. 377, 380, 385/2,

respectively as on PHYSICAL |BLOCK - 566/A, NR. NIKO GAS, NR.

169641 - 634166878 and 30 June, 2024* SHIVALIK, OLPAD - SAYAN ROAD, OLPAD
616119269 -394540.

*with further interest as applicable, incidental expenses, costs, charges etc. incurred till the date of payment and/or realisation.

However, since the borrower/s / Legal Heir(s) and Legal Representative(s) mentioned hereinabove have failed to repay the amounts due, notice is hereby
givento the borrower/s / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and to the public in general that the Authorized Officer/s
of HDFC (erstwhile HDFC Limited having amalgamated with HDFC Bank Limited by virtue of a Scheme of Amalgamation approved by Hon'ble NCLT-Mumbai
vide order dated 17th March 2023) have taken possession of the immovable property (ies) / secured asset(s) described herein above in exercise of powers
conferred on him/them under Section 13 (4) of the said Act read with Rule 8 of the said Rules on the dates mentioned above.

The borrower(s) / Legal Heir(s) and Legal Representative(s) mentioned hereinabove in particular and the public in general are hereby cautioned not to
deal with the aforesaid Immovable Property (ies) / Secured Asset(s) and any dealings with the said Inmovable Property (ies) / Secured Asset(s) will be subject to
the mortgage of HDFC Bank Ltd.

Borrower(s) / Legal Heir(s) / Legal Representative(s) attention is/are invited to the provisions of sub-section (8) of section 13 of the Act, in respect of time
available to redeem the secured asset/s.

Copies of the Panchnama drawn and Inventory made are available with the undersigned, and the said Borrower(s) / Legal Heir(s) / Legal
Representative(s)is/are requested to collect the respective copy from the undersigned on any working day during normal office hours.

For HDFC Bank Ltd.
Sd/-
Authorised Officer

Date: 26-05-2025
Place : Surat

Regd. Office : HDFC Bank Ltd. HDFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai-400013.

CIN : L65920MH1994PLC080618, Website : www.hdfcbank.com

e ADITYA BIRLA HOUSING FINANCE LIMITED

CAPITAL Registered Office- Indian Rayon Compound, Veraval, Gujarat — 362266

10. | Last date for receipt of expression of interest 11-06-2025 Sl Bt Branch Office- G-Corp Tech Park, 8th floor, Kasar Wadavali, Ghodbunder Road, Thane, MH-400601
11. | Date of issue of provisional list of 21-06-2025 DEMAND NOTICE (under Rule 3 (1) of Security Interest (Enforcement) Rules, 2002)
prospective resolution applicants Substituted Service Of Notice U/S.13 (2) Of Securitisation And Reconstruction Of Financial Assets And Enforcement Of Security Interest Act, 2002.
— — Notice is hereby given to the borrowers as mentioned below that since they have defaulted in repayment of the Credit facility availed by them from
12. | Last date for submission of objections 26-06-2025 Aditya Birla Housing Finance Limited (ABHFL), their loan accounts have been classified as Non-Performing Assets in the books of the
J
to provisional list Company as per RBI guidelines thereto. Thereafter, ABHFL has issued demand notices under section 13(2) of the Securitization and
p Reconstruction of Financial Assets and Enfofrcement of Securityr!nterest Act, 2002d (SARFAESI Act) %n the La?t kr?own addressei]s of the saidI bor-
i i i i _07- rowers thereby calling upon and demanding from them to repay the entire outstanding amount together with further interest at thecontractual rate
13.| Date Of. Issue offlnal listof prospectwe 06-07-2025 on the aforesaid amount and incidental expenses, cost, charges etc. as stated in the said demand notices. However, the demand notice is also
resolution applicants being served by way of publication, as per Rule 3 of the Security Interest (Enforcement) Rules, 2002 (SARFAESI Rules):
14.| Date of issue of information memorandum, 11-07-2025 Sl. Name and Address Borrower/ Co-Borrower and Guarantor / NPA Date| . Date of A';g”gé#‘:ﬁ;s
evaluation matrix and request for resolution e Co-Guarantor & Loan A/C No. Demand Notice| yofice /as on Date
plans to prospective resolution applicants 1 | 1. NAJABHAI ARJANBHAI BARAD Plot No. 33, Sub Plot No. 33/1, Survey No. 383/ P. [ 11.05.2025|  21.05.2025 | Rs.12,01,932-
— - Anand Nagar. B/ H. Reliance Petrol Pump, Nr. Getco 220 Kv, Off. Rajkot- Gondal Rupees Twelve
15. | Last date for submission of resolution plans 10-08-2025 Highway. At Gondal Rajkot, Gujarat, India 360311, 2. CHANDRIKABEN CHANDULAL (Rupoes e
16.| Process email id to submit Expression of Interest | cirp.prafful@gmail.com VAGHELA Plot No. 33, Sub Plot No. 33/1, Survey No. 383/ P. Anand Nagar. B/ H. i
. pression of p.prafful@g Reliance Petrol Pump, Nr. Getco 220 Ky, Off. Rajkot- Gondal Highway. At. Gondal Rajkot, L}:‘?\‘frizd;:i';e
17.| Details of the corporate debtor's registration Gujarat, India 360311. 3. DHARMESHBHAI VALAJIBHAI RAIYANI Plot No. 33, Sub Plot Y
Two Only) by wa
status as MSME. Medium No. 33/1, Survey No. 383/ P. Anand Nagar. B/ H. Reliance Petrol Pump, Nr. Getco 220 Ky, of outsytan dying Y

Amrish Navinchandra Gandhi

Interim Resolution Professional

For PRAFFUL OVERSEAS PRIVATE LIMITED

IBBI Regn. No.: IBBI/IPA-002/IP-N00670/2018-2019/12036
Regd. Address: 504, Shivalik Abaise, Opp. Shell Petrol
Pump, Near Anand Nagar Bus Stand, Satellite,
Ahmedabad, Gujarat-380015.

AFA Validity upto: 31-12-2025

Email Id: cirp.prafful@gmail.com

Date: 27-05-2025
Place: Ahmedabad.

- i3 City Light Branch : Shiv Puja Shopping
% d@ 3iTm agier Centar, City Light, Sura-Gujrat, Ph : 0261-225722
Bank of Baroda Email: city da.com

ANNEXURE C NOTICE TO BORROWER (UNDER SUB-SECTION (2) OF SECTION 13 OF THE SARFAESI ACT, 2002) |
MR. PRAFUL POPATBHAI GONDALIYA (Borrower)
MRS.NAYNABEN PRAFULBHAI GONDALIYA (Co-borrower)
1) 215, Dahyapark Society, LH road,Surat City, Varachha Road,Surat.
2) LIG-13-Suman Shanti,Flat No-B/403, Rander,Surat-395006

Sub.: Notice under section 13(2) of the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002, hereinafter called “The Act” A/c
MR. PRAFUL POPATBHAI GONDALIYA (Borrower) and MRS.NAYNABEN PRAFULBHAI
GONDALIYA (Co-borrower)

Dear Sir/s,

Re: Credit facilities with our City Light Branch MR. PRAFUL POPATBHAI GONDALIYA
(Borrower) and MRS.NAYNABEN PRAFULBHAI GONDALIYA (Co-borrower)

(A/c n0.29490600007273)

1. We refer to sanction letter no. Sanction no.-NIL, dt.10.11.2015 conveying sanction of
Home Loan facility and the terms of sanction. Pursuant to the above sanction, you have
availed and started utilizing the credit facilities after providing security for the same, as
hereinafter stated. The present outstanding in various loan/credit facility accounts and the
security interests created for such liability are as under:

Nature & |Limit Rates of 0/s as on 05.05.2025 [ Security agreement with brief description
. (Amount in Rs. of securities (pleasemention the details of
type of I(.Rih "'; Interest 3 Furtner Inefest sem{rilya reemen‘ts_an;i gptai‘s ?ll
ili akhs, mortga roperty includin al area
Facility Charges if any P Tt i —
HomeLoan Rs. UnderF\oatir;g Rs.2,44,342.90 /- | Equitable Mortgage of
(2949060000 | 6,50,000 g 232182395 gPrlnC?ag + Rs. immovable property located at
1) aoper | (Greatiool erest | Fat no.- B/403 admeasuring
annum with {1” U,ﬁ’sperviced about 41.411 sqmtrs and its
O s |Interest + carpet area admeasuring about
rate is 10.10% | compound interest | 35 819 sqmtrs of “B” building
being current |+ %"g'ir','};‘l’e’m together with lease hold rights
8.65% =Rs.2,56,770.45/- | for 99 years which will end on
Further Interest the date 31.05.2115 as owner
thereon +and Other | being part of the building
Charges if any bearing no. LIG-13 situated at
colony known as “LIG-13-
Suman Shanti” constructed on
land bearing T.PScheme No.
30(Rander) FPNo. 27 of village
Rander, City- Surat, District-
Surat, Gujarat-395006 in the
name of Mr. PRAFUL
POPATBHAI GONDALIYA and
Rs.2,56,770.45/- ygfﬁﬁ%”ﬁfé’(‘mmum
Rs. o $.2,06,770.45/-
Total 6.50,000 10.10% | jnterest & Other having boundaries:East:
o Charges thereon | Margin + Internal RoadWest:
+ and Other Charges | Flat no.404,North: Lift & Flat
it any no. 402,South: Flat no. A-403
Sr.No Brief Description of property Security Area Boundaries
Agreement
Equitable Mortgage of Registered Admeasuring | East: Margin
1. |immovable property located at t 41.411 Sq. + Internal Road
Flat no.- B/403 admeasuring morigage —fyyee West: Flat
about 41.411 sqmtrs and its 10.404
carpet area admeasuring about Nolrth' Lift &
35.819 sgmtrs of “B” building :
together with lease hold rights Flat no. 402
for 99 years which will end on South: Flat
the date 31.05.2115 as owner no. A-403

being part of the building
bearing no. LIG-13 situated at
colony known as “LIG-13-
Suman Shanti” constructed on
land bearing T.PScheme No.
30(Rander) F.PNo. 27 of village
Rander, City- Surat, District-
Surat, Gujarat-395006 in the
name of Mr. PRAFUL
POPATBHAI GONDALIYA and
MRS.NAYNABEN PRAFULBHAI
GONDALIYA having boundaries:
East: Margin + Internal Road
West: Flat no.404

North: Lift & Flat no. 402
South: Flat no. A-403

2. In the Term Loan agreement dated 03.12.2015 you have acknowledged your liability to
bank to the tune of Rs.6,50,000/- .The outstanding's started above include further drawings
and interest up to 05.05.2025 in TL account IS Rs.2,56,770.45/-
3. As you are aware, you have committed defaults in payment of interest on above
loans/outstanding's on 05.05. 2025 You have also defaulted in payment of installments of
term loan/demand loans which have fallen due for payment on 10.04.2025 and thereafter.
4. Consequent upon the defaults committed by you, your loan account has been classified as
non-performing asset on 10.04.2025 in accordance with the Reserve Bank of India directives
and guidelines. In spite of our repeated requests and demands you have not repaid the
overdue loans including interest thereon.
5. Having regard to your inability to meet your liabilities in respect of the credit facilities duly
secured by various securities mentioned in para 1 above, and classification of your account
as anon-performing asset, we hereby give you notice under sub-section (2) of section 13 of
the Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002, and call upon you to pay in full and discharge your liabilities to the Bank
Rs.2,56,770.45/- (Rupees Two Lakhs Fifty six thousand Seven hundred Seventy and Forty
Five paisa only) + Interest & Other Charges thereon + and Other Charges if any in TL
account as stated in para 1 above inin TL account, within 60 days from the date of this notice.
We further give you notice that failing payment of the above amount with interest till the date of
payment, we shall be free to exercise all or any of the rights under sub-section (4) of section
13 of the said Act, which you may please note.
6. Please note that, interest will continue to accrue at the rates specified in para 1 above for
each credit facility until paymentin full.
7. We invite your attention to sub-section 13 of section 13 of the said Act in terms of which
you are barred from transferring any of the secured assets referred to in para 1 above by way
of sale, lease or otherwise (other than in the ordinary course of business%,without obtaining
our prior written consent. We may add that non-compliance with the above provision
/(iontained in section 13 (13) of the said Act, is an offence punishable under section 29 of the
ct.
8. We further invite your attention to sub section (8) of section 13 of the said Act in terms
of which you may redeem the secured assets, if the amount of dues together with all
costs, charges and expenses incurred by the Bank is tendered by you, at any time before
the date of publication of notice for public auction/ inviting quotations/ tender/ private
treaty. Please note that after publication of the notice as above, your right to redeem the
secured assets will not be available.
Please note that this demand notice is without prejudice to and shall not be construed as
waiver of any other rights or remedies which we may have, including without limitation, the
rightto make further demands in respect of sums owing to us.

Date : 05.05.2025 | Place : Surat Authorized Officer, CityLight Branch, Surat.

AUCTION SALE NOTICE
EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: U67100MH2007PLC174759
Regd. Office : Edelweiss House, 1st Floor Off CST Road, Kalina, Mumbai 400098.

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ
WITH PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“RULES”)

Off. Rajkot- Gondal Highway. At. Gondal Rajkot, Gujarat, India -360311. 4. NAJABHAI
ARJANBHAI BARAD 8b, Ram Mandir Same, Bhojrajpara, Gondal, Rajkot, Gujarat -
360311. 5. CHANDRIKABEN CHANDULAL VAGHELA Srp Cmap Block No- 58/C-5.
Jamngar Road, Srp Camp Group - 13, Ghanteshvar, Rajkot, Srpf Gr-X Ghanteshwar,
Gujarat- 360006. 6. DHARMESHBHAI VALAJIBHAI RAIYANI Block No.8, Gujarat
Housing Board, Mahasagar Travels, Same Wishere Jetpurroad, Rajkot, Gujarat-360311.
7.NAJABHAI ARJANBHAI BARAD C/O Jail Chowk , Jail Road, Gondal, Gujarat-360311
8. CHANDRIKABEN CHANDULAL VAGHELA 8b, Ram Mandir Same, Bhojrajpara,
Gondal, Rajkot, Gujarat 360311.

Loan account no. LNRAJOHL-10200075599 & LNRAJOHL-10200075600

DESCRIPTION OF IMMOVABLE PROPERTY)PROPERTIES MORTGAGED: All That Piece And Parcel Of Land Plot No33 Sub Plot No. 33/1,
Survey No. 383/P, Anandnagar, B/H. Reliance Petrol Pump, Nr. Getco 220kv, Off. Rajkot Gondal Highway, At. Gondal, Gujarat, India 360311 And
| Bounded As: East: Adj. Plot No. 34 West: Road North: Plot No 36 South: Sub, Plot No, 33/2

We hereby call upon the borrower stated herein to pay us within 60 days from the date of this notice, the outstanding amount (s)together with fur-
ther interest thereon plus cost, charges, expenses, etc. thereto failing which we shall be at liberty to enforce the security interest including but not
limited to taking possaession of and selling the secured asset entirely at your risk as to the cost and consequences.

Please note that as per section 13(13) of the SARFAESI Act, all of you are prohibited from transferring by way of sale, lease orotherwise, the afore-
said secured assets without prior written consent of the Company. Any contravention of the said section by you shall invoke the penal provisions as
laid down under section 29 of the SARFAESI Act and / or any other legal provision in this regard.

Please note that as per sub-section (8) of section 13 of the Act, if the dues of ABHFL together with all costs, charges and expenses incurred by
ABHFL are tendered to ABHFL at any time before the date fixed for sale or transfer, the secured asset shall not be sold or transferred by ABHFL,

and no further step shall be taken by ABHFL or transfer or sale of that secured asset.
Date: 27.05.2025
Place: RAJKOT

Aadhar Housing Finance Ltd.

Corporate Office: Unit No. 802, Natraj Rustomjee, Western Express Highway and

principal, arrears

(including accrued

late charges) and
interest ill
13.05.2025.

Sd/- Authorised Officer
(Aditya Birla Housing Finance Limited)

Housing Finance Ltd

The financial facilties of various Selling Institutions mentioned below (hereinafter referred to as “Assignor’) have been | | M-V. Road, Andheri (East), Mumbai - 400069-‘ o
assigned to Edelweiss Asset Reconstruction Company Limited acting in its capacity as trustees of various trustees mentioned | | Junagadh Branch: Office No.202/A, 202/B, Marigold Complex-3,2nd Floor, College Road, Opp Bahauddin Science College,
clearly in column provided. Pursuant to the said assignment, EARC stepped into the shoes of the Assignor and exercises its | | R.S.N0.265/1, Jungadh, Gujarat- 362001
rights as the secured creditor. That EARC, in its capacity as secured creditor, had taken possession of the below mentioned Amreli Branch: 2nd Floor, Safari Plaza, Opp Angel Cinema, Bhagwati Chowk, Manek Para, Amreli- 365601 GJ
immovable secured assets under 13(4) of SARFAES| Actand Rules there under. Rajkot Kalawad Road Branch: Block 2, At “Nakshatra-2”, On Ground Floor, On Plot No 3 And 4, 150 Ring Road, Rajkot-
Notice of 15/30 days is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below 360001, (Gujarat)
described immovable secured assets mortgaged in favor of the Secured Creditor, the Physical Possession of which has been Godhra Branch: Shop No.3, 1st Floor, Sri Swaminarayan Ave, Bamroli Road, Godhra, Panchmahal, Gujarat-389001
taken by the Authorised Officer (AO) will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for | | Himmatnagar Branch: Office No.213/A, 2nd Floor, Sum Complex 2, Motipura, PO. Himmatnagar, Dist. Sabarkantha-
recovery of the amounts mentioned herein below due to EARC together with further interest and other expenses/costs thereon 383001 (Gujarat)
deducted for any money received by EARC from Borrower(s) and Guarantor(s). The Reserve Price and the Earnest Money .
Deposit are mentioned below for the property. APPENDIX IV PGSSESSION NOTICE (for immovable property)
DETAILS OF SECURED ASSET PUT FOR E-AUCTION: Whereas, the undersigned being the Authorized Officer of Aadhar Housing Finance Limited (AHFL) under the Securitisation
Loan Alc _— Total Outstanding Fa— Eamestlloney| _ Date & S and Recon;truction of Finangial Assets and Enforcgment of Security Interest Act 2002 and in exercise qf powgrs conferred
No./Selling Name of Borrower/Co-Borrower N“‘S DuesINRas | piod (NR) Depost | Time of |, ype o under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, Demand Notice(s) issued by the
Institution ame | on 23052025 (EMD)inINR | Auction | FOSSEssion Authorised Officer of the company to the Borrower(s) / Guarantor(s) mentioned herein below to repay the amount mentioned
Mr. LATIF SULEMAN MANJALIA in the notice within 60 days from the date of receipt of the said notice. The borrower having failed to repay the amount, notice
yo%“;gs';gg (Borrower) 'II‘ERALTSCT Rs. Rs. Rs. 17'02"2025 Physical is hereby given to the Borrower(s) / Guarantor(s) and the public in general that the undersigned has taken possession of the
/1cicl HEC Mrs. AMINABEN LATIF MAJALAI SC-448- 1,95,18,967.31/-| 70,00,000/-  7,00,000/- 11:00 AM Y property described herein below in exercise of powers conferred on him under Sub-Section (4) of the Section 13 of the said
(Co-Borrower) ) Act read with Rule 8 of the Security Interest Enforcement rules, 2002. The borrower’s attention is invited to provisions of sub
Property Description: Plot No 1, 2, 3, R.S. No. 172/1,172/2, 172/3, 1711, 171/4, Haii Hospital Road, Syamiji Krushna Varma section (.8). of section 13 of the Act, m respect of time avgulable, to redeem the secureq assetls. The borrower m partlculgrand
Road, Mandvi, Dist Kutch - 370410 Situated At Mandvi - Kutch Bearing Survey No. 172/1, 17212, 172/3, 171/1 & 171/4, Bearing 1- | | 1€ Public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to
2-3 Admeasuring: Plot Area: 303.11 Sq.Mt., Construction Area: Ground Floor: 275.83 Sq.Mt. And First Floor: 222.58 Sq.Mt. Total: the charge of AHFL for anamount as mentioned herein under with interest thereon.
498.41 Sq.MtAnd Boundefi As Follows: On The East By: Internal Road, On The West By: Road And Shops Of Plot No. 1,2,3, On St Name of the Borrower(s)/ Description of Secured Asset Demand Notice Date of
The North By: 7.50meter Wide Road, On The South By: Southern Part Of PlotNo. 1,2,3 No.| Co-Borrower(s) (Name of the Branch) (Immovable Property) Date & Amount | Possession
809848 / MR. JHILIK RANJEET BISWAS (Borrower), | EARC- Rs Rs Rs. 27-06-2025 ) 1| (Loan Code No. 10810000688 / All that part & parcel of property bearing, GF, FF Hina
MRS. SHIBANI JHILIK BISWAS TRUST- - -~ oo & | Physical Junagadh Branch) Off. Aakshaygadh Road Plot No.16/P North Side | 09-09-2024
HDBFS 32,45,072.26/- | 12,00,000/- | 1,20,000/ - ! . ’
(Co-Borrower) SC-483 11:30 AM Niru Rameshbhai Ravaliya Keshod Junagadh Gujarat 362220 & 25-05-2025
Property Description: Al that piece and parcel of immovable property being Flat No. 303 Plot No-139, Priya Nivas, GIDC Colony, ,(Alas?]:/ri?]vl;lﬁ;)iyRameshbhai Ravaliva :A?u;::dm?\ls(:mi%t IIJag:JotPI\II((J)t1goéso7dtr¥-vizt_u6§ﬁ)2 % 15,17,905/-
Opp Ambemata Temple, Umbergaon, Dist: Valsad: 396171 And Said Property Situated At Flat No. 303, On The 3rd Floor v ’ , a9 S g
: ) . ; . . (Co-Borrower) No.16/p Naranbhai Rambhai House
Admeasuring 1050.00 Sq. Feet along with 15 Sq. Mts. undivided share in the land of Building Situated At Plot No. 139 . )
. ) X . Sailesh Vallabhbhai Chanpa,
Admeasuring 712 Sq. Mts. Of Moje Umbergam Dist: Valsad And Bounded As Under: East: By Gangadevi Road, West: By Plot Rahul Parabatbhai Parmar &
No. 138, North: By Road, South: By Plot No. 140. Manjibhai Khimajibhai Mahida
XOHLSTR000022727 | MANISH VASUDEV YADAV (Guarantors)
42/ Cholamandalam (Borrower) EARC- Rs Rs Rs. |27-06-2025 2| (Loan Code No. 10810000442/ | All that i
. . X . . part & parcel of property bearing, GF Off.
Investments & | BIRENDRA VASUDEV YADAV & | TRUST- | 57 45 144 21;. | 6.25,0001- | 62,500 |, & | Pwsical Junagadh Branch) Mendarda Road C.S Sheet No6, C.S. Nos33 | 09092024
Flnanlt-:iem(i:t:r(;\pany RINKI MANISH YADAV SC-481 12:00 Noon Rahimbhai Alarakhabhai Kureshi [ Mendarda Junagadh Gujarat 362260 &
(Co-Borrowers) (Borrower), . ) Boundaries: East- Manilal Abhashanker Property and | 10,45,558/-
Property Description: All that piece and parcel of the immovable property bearing Plot No. 69 Admeasuring 3.66 Mts. 12 Fts. & Aminaben Rahimbhai Kureshi Road, West- Mulchand mavani Property After Lagu
10.98 Mits. LE., 36 Fts. Totally Admeasuring 40.19 Sq, Mts. As Per KJP Admeasuring 64.65 Sq. Mis. |.E., 77.32 Sq. Yard Along (Co-Borrower) Padtar, North- Property of Bramha Samaj, South-
With Common Plot No. 1 Plot No. 528 Paiki 1.4548 Sq. Mts. & Common Plot No. 2 Plot No. 529 Paiki 2.1116 Sq. Mts. & Common Vitthalji Karshanji Property After 0TS
Plot No. 3 Plot No. 530 Paiki 0.8949 Sq. Mts. & Common Plot No. 4 Plot No. 531 Paiki 0.9253 Sq. Mts. & Common Plot No. 5 Plot 3| (Loan Code No. 36610000388 / | All that part & parcel of property bearing, GF 2117
No. 532 Paiki 1.0785 Sq. Mts. & Common Plot No. 6 Plot No. 533 Paiki 0.9406 Sq. Mts. & Common Plot No. 7 Plot No. 534 Paiki Amreli Branch) Shankar Para Dhasa Botad Gujarat 364730, Botad, | 11-03-2025
1.2086 Sq. Mts. & Plot No. 535 Along With 25.9144 Sq. Mts. Undivided Share In Land OF V.K. Park Situate At Revenue Survey No. Maheshbhai Bhikhubhai Vaghela | Gujarat, 364730. Boundaries: East- Road, West- & 23-05-2025
284 To 286 Block No. 210 Moje Tatithiaiya Ta: Palsana Dist: SuratAnd Bounded As Under : East 7.5 MtrRoad, West PlotNo. 14, (Borrower), Property of Vinodbhai Sathaliya, North- Property of | ¥ 5,18,126/-
North PlotNo. 70, South PlotNo.68 Bhikhubhai Bachubhai Vaghela Laxmanbhai Sathaliya, South- Road
KIRAN ENGINEERING A PROPRIETORHIP (Co-Borrower)
FIRM THROUGH IT'S PROPRIETOR MR. EARC- 27-06-2025 4| (Loan Code No. 18510000741 / All that part & parcel of property bearing, GF, FF House
3492677/|  MANOHAR SHIVJI VAGHELA (Borrower) | o or Rs. Rs. Rs. & | Physica Rajkot Kalawad Road Branch) on Sub Plot No. 134 paiki Middle Part and North Part | 10-12-2024
HDBFS | MR. KIRAN MANHOR LOHAR, MR. MANOHAR 38,32,570.33/-| 20,00,0001 | 2,00,000)-| . Amitbhai Amarshibhai Vala Aai Khodiyar Nagar Off. Palitana Road Plot No. 134 & | 205225
SC-483 12:30 PM ! i
SHIVJI VAGHELA & MRS. REKHABEN (Borrower), Gariadhar Bhavnagar Gujarat 364505 %10,42,830/-
MANHOR VAGHELA (Co-Borrowers) Kamalaben Amarshibhai Vala & Boundaries: East- Road, West- Plot No.127, North-
Property Description: All that part and parcel of immovable property being Flat No. 104, First Floor, Plot No.2, Sector-1, Shree Sharadaben Amitbhai Vala PlotNo.134 Paikee, South- Plot No.134 Paikee
Shivam Co-Operative Housing Society Ltd. Gandhidham-Kachchh: 370201 And Said Residential Property Situated At Flat No. (Go-Borrowers)
104, Admeasuring Area 83.64 Sq. Mtrs., Constructed On First Floor Of Plot No. 2, Known As "Shree Shivam Co-Operative 5| (Loan Code No. 36610000690 / All that part & parcel of property bearing, GF Khatri
Housing Society Ltd." Comprised In Sector-1, Situated At: Gandhidham-Kachchh In Sub-Registration Dist. Gandhidham, Amreli Branch) Street Mahuva Bhavnagar Gujarat 364290 09-01-2025
Registration Dist. Of Kachchh, State Of Gujarat And Bounded As Follows: North: Plot No. 103, East: Entrance To Flat & Common Bukhari Vasimraja Sagirhussain Boundaries: East- Adj. Wall With Block No.202, West- & 24-05-2025
Passage, South: Ots Space, West: Open Space And Thereafter Plot No. 01 (Borrower), Adj. Wall With Block No.206, North- Plot No.207A, | % 5,46,939/-
Important Information Regarding Auction Process (Béjok%ag:r';ﬂﬁasaga” Sagirhusain | South-Common Passage
1. | EMD Demand Drafts (DD) shall be drawn in favor of “EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - -
EMD ACCOUNT” payable at Mumbai 6| (Loan Code No. 17610000130 / All that part & parcel of property bearing, G.F, FF
2. | EMD Payments made through RTGS shall be to: Godhra Branch) Mun.House No:1/665/U Dostana Society Huseni 10-06-2024
Name of the Account No. EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED - EMD ACCOUNT" gﬁh:gﬁ"‘ga; Anesanmanamad | Masid Ré’a.d r"\{aggé\'ooéy 1;”;(,“:::;:3 %Odtr_‘ o baten & 24052025
Account No: 000405158602 ; Name of the Bank -ICICI BANK ; IFSC Code : IFSC ICIC0000004 eikh (Borrower), anals Gujarat 389001, Bou - East- Plot No. 13 13,86,551/-
— - : - Shamimbanu Ahesanmahamad 48 Open Plot of Firozbhai pathan, West- Plot No. 50
3. | Last Date of Submission of EMD Received 1 day prior to the date of auction Shaikh (Co-Borrower) House of Govindbhai, North- Road, South- Open Plot
4. | Place for Submission of Bids 1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098 -
- - - - - - - 7| (Loan Code No. 03610000058/ All that part & parcel of property bearing, GF Only
5. | Place of Auction (Web Site for Auction) E-Auction (https://auction.edelweissarc.in) Himmatnagar Branch) Ashiyana Society Khifayatnagar Area, Savgadh Na 10-04-2024
6. | Contact details 1800 266 6540 Jakirhusen Abbasmiya Shekh Plot No. 23 P North Side Himatnagar Sabar Kantha & 25-05-2025
7. | Date & Time of Inspection of the Property | As per prior appointment (Borrower), Gujarat 383220 Boundaries: East- As Per Plan Plot (% 10,19,814/-
Abbasmiya Misrimiya Shekh No.24, West-9.00 MT Road, North-RS No.979,
For detailed terms and conditions of the sale, please refer to the link provided in EARC's website i.e. https://auction.edelweissarc.in Nurjaha Abbasmiya Shekh South- As per Plan Plot No.23p Land
Date : 27.05.2025 Authorised Officer (Co-Borrowers)
Place : Mumbai For Edelweiss Asset Reconstruction Company Limited Place : Gujarat Authorised Officer
@ Edelweiss Date : 27-05-2025 Aadhar Housing Finance Limited
Asset Reconstruction
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